IN THE NATION COMPANY LAW TRIBUNAL : NEW DELHI

COURT-III

704/252{ND)/2018
INTHE  iATTER OF:
M/s Fi-i iopal Circle ServicesPvt. ltd. L. PETITIONER

... RESPONDENT
SECTIC:
Undcr - Hicn 252 Order delivered on 09.05.2019
Coran-
RVAR.  IAEAJAN,
Hon'b iember (Judicial)
Ms. Do Krishan,
Hon'! 'ember (Technical)
Fortl - tit'oner/Applicant : Rahul Chitnis, Savinder Singh, Dhananjaya, Adv.
Forth: - :porate Debtor :

ORDER

~orthe directions of Hon’ble Members, the matter is _adjourned to 24.05.2019 due

topa ol time. - __...f[///

(Prabhat Kumar Sharma)
Court Officer

Varind



